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THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI H. N. BAHUGUNA): (a) Since
the Drugs (Prices Control) Order 1979
is a statutory order issued under the
provisions of the Essential Commodities
Act 1955, there is no question of indus-
try's readiness or otherwise to imple-
ment the order,

(b) No instance of any drug manu-
facturing company failing to comply
with the provisions of the Order has
come to the notice of the Government.
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Caprolactum Project of FACT, Cochin

220. SHRI M N. GOVINDAN
NAIR.

SHRI K. A. RAJAN:

Will the Minister of PETROLEUM,
CHEMICALS AND FERTILIZFRS be
pleased to state:

(a) whether any decision hag been
taken on the caprolactum project of
Fertilizers and Chemicals, Travana-
core Limited, Cochin,

(b) 12 so, the detailg thereof; and

(c) if the answer to part (a) pe in
negative, the present stage of the
proposal?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI H. N. BAHUGUNA): (a) No,
Sir.

(b) Does not arise.

(c) The examination of the techmo-
economic feasibility of the proposal has
not yet been completed.





